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Date: 16 / 01/ 2 0 09 This Petition was called on for hearing today.

CORAM
HONBLEMR JUSTI CEDALVEERBHANDARI
HONBLEM JUSTI CEHARJI TSINGHBEDII
For Petitioner(s) M. Janar anj a n Das, Adv.
For Respondent (s) M. J an a Kal yan Das, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Learned counsel appearing for the petitioner prays
for and is granted four weeks’ tine to file rejoinder- affidavit.

(Pardeep Ku ma r) (Sneh Bal a Mehra)
Court Master Court Master

of The



